CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTA BENCH

Date of Order : 6,8,1998

Pressnt ¢ Hen'bls Mr.S.Dasgupta, Administrative Mmber.

‘Hon' ble mr,D,Purkéyasthai Judicial Menrbar.,

SUNIL-KUMAR SRIVASTAVA
\s.

UNION OF INDIA & ORS.

(EASTERN RAILWAY)

For the applicant : Mr.T.K.Bisuass ceunsel,-

For thas respondents: Mr.M.K.Bandcpadhyay, counsel.

O RDER

This matter has besn placed befere us on boeing mentisned
fer fixing @ date. No reply has béen filed se far. Heyever
let the matter be listed fer hearing before 2@ Single Mamber
Bench on 10th Newembers 1998, s grant liberty te the
respondents te File.replys if any, yithin threse weeks before
the next €ate and the applicant may file rejeingars if any,
within @ yeek thereafter. 1If no reply is f ileds the matter may
be taken up for hearing witheut the reply., |

2. AR plain copy of the order may be given to the ld,counssl

Are |

(D.Purkayastha) , (S.Dasguptu)
Judicial Member . Rdministrative Memb er

for the respeo gants for cemmunication,

LeSe

-




